
To,

(HIGH COURT OF ASSAM, NAGALAND' MIZORAM AND ARUNACHAL PRADESH)

No.HC.vII-165 / 2014/ 6403 /A

Smti layashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Sub:

Ref:-

shri Debasish Bhattacharjee,

District & Sessions ludge,

SonitPur, TezPur.

Casual leave.

Your letter No.DJ(S)2969, dtd' 18 07 2024
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Dated cuwahati the J0 lutv ' 
zoz+

Yours faithfullY,

Sir,

with reference to the above' I am direded to l{o]T-Y:u-:l1t-vou 
have been
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]T. REGISTRAR NIGILANCE)

Memo No.HC,VII-165 / 2014/6404/A' dated )3 O-+'Z/\
Copy forwarded to:

The Proiect Manager, Gauhati High Court'
,)"
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From :-


